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~"R. DEPuTY-SPEAKER : Shrimati 
Jayanti Patnaik - not presenl; Shri Bhc9kha-
bhai-not present. 

(/nterrllptlons) 

SHRI AMAR ROYPRADHAN 
(Cooch Behar): 1 am on a point of order. 
In place of those Members who gave nOlke 
under Rule 377 and are not presenl. some 

other members should be caned. Other-
wise. some more quola should be fixed 
under Rule 377. 

MR. DEPUTY .. SPEAKER: They will 
be called at 2 P.M •• because they Dever 
expected that the calling attention would 
be postponed. All those members who are 
not present in the House just now will be 
called after 2 P.M. Shrimati Geet. 
Mukherjee. Now I wi)) call only those 
who are present. The others will be called 
after 2 P.M. 

SHRI K. MAYATHEVAR (Dindigul) : 
Yesterday, I gave a notice. I do Dot 
know whether it has been admitted or 
rejected. 

MR. J;>EPUTY-SPEAKER : You are 
raising a new point. You give notice; you 
write to the Speakor. You should Dot raise 
all these point~ here because you cannot 
expect at repJy. If it does not come, you 
please meet the Speaker in his Chamber and 
discuss with him. 

. 
Shrimati Oeeta Mukherjee. 

(/nf"'"plions) 

MR. DEPUTY-SPEAKER: You read. 
Only your statement goes on record. 

(iii) Acute "aler scarcity in Midaapur. 

SHRIMATI GEETA MUKHERJEE 
(Pnnskura): Acute scarcity of water is 
being felt in large areas or Midnapur 
district including the areas falling in my 
constituency such as, Debra, Pingla, Sabang. 
Keshpur. Panskura, llaspur, Kharagpur 
rural police station areas, as there was no 
rain for the last few months. 

Water level of the shallow tube-wells 
has fallen far below. KanssabaU reser-
voir is alsa reaching near cxhaustion 
level. Standing crop of bora paddy is 
gelling dried up and what is even more 
dangerous is that acute drinkiJJ8 watcr 
shortage has also developed. ActualJy. 
severe drought condilions have already 
arisen and if it does not rain in a few 
days, tbe situalion wHI be devaslatins. 
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I draw the attention of the MiDister 
for Agriculture and the Minister for Rural 
Reconstruction towards this drOulht condi-
t ion and request them 10 give adequate 
financial support to the Government of 
West DeDsal, so that"they can cope with 
the situation. 

MR. D.EPUTY .. SPEAKER : Shri N.K. 
ShejwaUcar. 

SURI N.K. SHBJWALKAR (Owalior): 
Before I read the statement I want to 
make a submission. 

MR. DEPUTY-SPEAKER Those 
who are not present will be called 
again. 

SHill N.K. SHEJWALKAR : There 
is a reason why thc)' are not ·present. That 
is because the Calling Attention has been 
postponed. 

MR. DEPUTY-SPEAKER I am 
going to call them again. 

SHRI N.K. SHEJWALKAR : That is 
exactly my objection. Please do Dot create 
a precedent. Later on, somebody who is 
no~ present when his name is calJed. wiJl 
expect to be called again. Please do not 
create a prcccdt"ot. 

MR. DEPUTY-SPEAKER: I am fix-
ing the lime today because of the change 
in the agenda. ., 

SHRI N.R. SHEJWALKAR: That is 
what I am saying. Please do not make it 
a preceden t. 

MR. DEPUTY-SPEAKER : I bave 
fixed the time as 2 P.M. But this should 
not be created as a precedent. 

(Iv) Need for repreleatalloa of Madia,. 
Pradesb on Board proposed to be 
Constlluted lor roaslderlDl plans 
for sblftlng some 0I"1ees fro. 
Delbl. 
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MR. DEPUTY·SPEAKER : Dr. Subr •• 
lDaoiam Swam),. Not present. Dr. Kana 
Siash. 


